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(c) Have any representations been 
made to Government by the tribal 
people? 

(d) If so, what steps have Govern­
ment taken so far? 

(e) What steps Government are 

taking to rehabilitate the shifting 
joomias into the plains? 

The Minister of Dome Affairs uul 
States (Dr. Katju·): (a) Yes. Areas of 

generally hilly and jungle lands have 

been ·acquired or requisitioned for 
development projects, rehabilitation 
.and other public purposes as a result 
only a few people have been affected. 

(b) No. 

(c) Yes. 

(d) The matter is under considera­
tion of the Government. 

(e) Government have been allotting 
· cu!tivable lands to the joomJas and are 

<:onsidering the grant of agricultural 
loans to them according to the progress 
made by. each of them. 

REQUWTION OP LAND IN TRIPVRA 

581. Shri Duaratba Deb: Ca) Will 
the Minister of 8*ates be oleased to 
state what acreage of land has been 
requisitioned by the Government of 

Tripura in the area of Uttar Pulinpur 
,of Khowai Division In Tripura In 
1953? 

(b) How maI17 families were affec­
ted by such requisition? 

(c) What was the average acreage 
of land for ploughing cultivation (not 
the Tilla land) each of those families 
possessed before the requisition of 
land and, after requiaition, what 
average acreage of land each of them 

,POs&eSSes for their subsistence? 

(d) Have any representation& been 
made to the local authority aDd to 
the Central Government protesting 
against this sort of land requisition? 

(e) It so, what steps do Govern­
ment propose to take to meet their 
z.riev9nces? 

Tbe MlnlMer of Dome Affairs and 
States (Dr. lla&ju): (a) to (e). Tbe 
information Is belnc collected and will 
be placed on the Table of the House 
when received. 

DISTJUBUTION OP SEEDS 

58!. Shri Dasaratha Deb: la) Will 
the Minister of States be pleased to 
state whether there is any 11rrange,. 
ment in Tripura for supply of seeds 
free of cost to the poor cultivators 
who cannot afford to purchase them? 

(b) If so, what are the seeds so <''.is­
trlbuted and where the seeds are 
made ava1lable to the peasants? 

(c) what are the areas if any where 
such service is operating? 

The Mials&er of Dome Affairs ancl 
states (Dr. Katju): (a) No. The seeds 
are sold at cost price to all the farmen. 
Peasants who are poor and have no 
capacity to purchase seeds are allowed 

loan for such purchases. 

(b) and (c). Do not arise. 

MUNICIPAL LAND IN AllMADNAGAR CAN­
TONMENT 

5U. Sllri KaaaT&de Patil: Wlll the 
Minister of Deleace be pleased to 
state: 

(a) whether it la a fact that J\h­
madnagar Borough Municipality has 
requested the Defence Ministry to re­
turn back for !ta own use their old 
property-the old water-supplying 
aqueducts with feeder-wells cm it, 
which the Military at Ahmadnagar 
cantonment was allowed to use since 

the year 1925 onwards till now; and 

(b) whether the Government of 
India have paid any compensation or 
water-charges to the Ahmadnagar 
Municipality uptil now? 

The MlaJster of Defence Orcanisatln 
(Shrl Tya,t): (a) Yes, Sir. 

(b) No. The N�abai and Kapurwadi 
Aqueducts were not used by the Mili ­
tary. The Municipal well was sold to 
the Military authorities by the Municl• 
pality for Rs. 7,000. The question of 
payment of compensation or water 
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charges to the Municipality, therefore, 
does not arise. 

Cumw. BoARD OP REvl!NUE 

584. Shri Gldw&ll.l: Will the Min.­
ister of Fbwlce be pleaaed to state: 

(a) whether it is a fact that a 
bundle of undisposed of receipts was 
found in the Customs Wing of the 
Central Board of Revenue some 
months ago; 

(b) whether it is a fact that the 
Section Officer concerned was respon­
sible for that; 

(c) whether any inquiry has been 
instituted against that officer: and 

(d) if so. what is the result of that 
inquiry? 

The Deputy Minister of Finaace 
(Shrl M. C. $.bah): (a) Yes, Sir. 

(b) to (d). The question of fixing 
the responsibility is under considera­
tion. 

LANDING OF ADRlfT PAKISTANI NATIONALS 

585. Shri Sancaua: Will the Min­
ister of Home Affairs be oleased to 
state: 

(a) Whether it ls a fact that fll!ven 
Pakistani nationals after being adrift 
on high seas for 13 days in a small 
country craft used for coastal trade 
between Chittagong and the Sunder, 
bans, landed at Sonapur village on 

the Gani am Coast (Orissa) on 26th 
November, 1953: and 

(b) if so. what action has been 

taken by Government in the matter? 

The M.lnlster of Home AffaJn ucl 
States (Dr. ltatja): (a) Yes. 

(b) The Pakistan High Commission 

in India have been approached for 
the repatriation of the persons concern­
ed to Pakistan. In the meantime, they 
are being looked after by the local 
authorities. 
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Tile MiDiSter of Education and 
Natural Re9"Z'Ces Bild ScientUic Bt>­
search (Ma.nlana Asad): (a) Two. One 
in 1938 by the India Meteorological l>�­
partment for Rs. 383. The second bas 
been ordered by the Council of Scienti­
fic and Industrial Research :it a cost of 
Rs. 2721. 

(b) Experiments were carried out at 
Poona by the India Meteorological De-

1rtment. The Council prqpose to con­
duct experiments in Rajasthan. Saugar. 
Saurashtra and Madras. 

BRITISH BANK OF MIDDLE EAST 

587. Shrl Gidwani: (a) Will the­
Minister of Ftnuce be oleased to 
state whether the British Bank of· 
Middle East made an appllcatic,n to· 
the Reserve Bank of India for grant 
of licence for doing Exchange Business. 
and to be recognized as autt:orised 
dealer In exchange in India? 

(b) If so, has the licence been. 
granted? 

The Deputy Mbuster of Finance 
(Shri A. C. Guha): (a) Yes. Sir. 

(b) It has been decided to issue the 
licence to the bank. 

TltAo£ IN RUPEES 

588. Sbri I[. P. Tripatld: Will the 
Minister of Finance be oleo.sed to 
state the names of countries with 
which trade is at present carried on 
in Rupees as distinct from Sterling? 




